THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAR, HAGALAND. “IL/ORAR AND APUNAC HA! PRADISI

No.HC.VII—IOS/lOOl//Dg(é TA
From - Smit Jayashree Bora,
JL Registrar (Vigianca?,
Gauhati thgh Court,
Guwahati.

[0, Shri Aminur Rahman,
Special Judge, CBI, Assam,
Addl. Court No. 3, Guwvghat,

Datad Guwahati the 22 Octoher, 2074,

Sub; Earned leave.
Rif:- Your letter No. SPUCCBI-3A9 1L 219 1 did, 77.10.202
Sir

‘

Vath reference to the above, 1 am directed to inform og *het YOUT Drayir for
earned leave of 12 (twelve) days w.e.f. 14.10.2024 to 25.10.2024 nrofixing
10.10.2024 to 13.10.2024; suffixing 26.10.2024 anc 27.10.2021), along with station leave
permission from the morning of 12.10.2024 till the evening of 27.10.2024 ras been
granted. Further, you have been asked 1o hand o.mr he charco of your Coort aad Ol to the
Speaal Judge, CBI, Assam, Addl Court No. | asa n his absence to tre Spoiai Juace, CBI,
Assam, Addl. Court No. 2, and i his absence to the District & Sessions Judae, Kamrup (M),
Guwahati,

Yours ‘athiuly,,

Sdf-

JT. REGISTRAR (VIGILANCE)

Memo No.HC.VII-105/2001/0342 = [037] /A, dated , 2.2~ \0~ 2024

Copy to:
oo The Principa’ Accountant Gooora ANE L Assam, Botoia, Gocanar 20 for
intormation. [Cony of the annhcation in preseribed format o onclpsed

herewith).
2. The Special Judge, CBI, Assam, Add'. Court No. 1, Guweahat:
3. The Special Judge, CBI, Assam, Aadl. Court No. 2, Guvahat:,
4. The District & Sessions Judae, Kamrup (Motro), Guwahats,

J./Th() Project Manager, Gauhati Hiak Court ' /g

JT. REGISTRAR (VIGILANCE) _

gr



